INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 18-MAY-2026 (MONDAY)

BEFORE HON'

BLE DUVVURU RL REDDY, VICE PRESIDENT

AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> RON-RRQO-ANT TIME => AFTER "SMC" BENCH

sri | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 267/GTY/2024 2021-22 | [A] NEZONE INDUSTRIES
2 ITA 263/GTY/2025 | 2015-2016 [A] FEROSH D MARAK
3 ITA 264/GTY/2025 | 2016-2017 [A] FEROSH D MARAK
4 ITA 265/GTY/2025 2017-2018 | [A] FEROSH D MARAK
5 ITA 286/GTY/2025 2012-13 | [A] MAHASHAKTI CEMENTS
6 ITA 72/GTY/2026 2016-2017 | [A] MEGHALAYA POWER DISTRIBUTION CORPORATION LIMITED
7 1TA 73/GTY/2026 2019-20 | [A] JUMTER DINI
8 ITA 74/GTY/2026 2018-19 | [A] INSTITUTE OF HOTEL MCTDAN
9 ITA 77/GTY[2026 2021-22 | [A] MEDONEIKUO SEKHOSE
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI -:
CAUSE LIST OF SMC BENCH FOR 18-MAY-2026 (MONDAY)
BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
IN VIRTUAL HEARING
GOOGLE MEETING CODE=> RON-RRQO-ANT TIME=> AFTER "SMC" BENCH
srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 161/GTY]2024 2017-18 | [A] BISWAIIT SHIL
2 ITA 55/GTY/2025 2017-18 | [A] DILIP DEBBARMA
3 ITA 86/GTY/2025 2014-15 | [A] GYAN SRESTHA FOUNDATION
4 ITA 87/GTY/2025 2015-16 | [A] GYAN SRESTHA FOUNDATION
5 ITA 64/GTY/2026 2017-18 | [A] TEMSUWATI KICHU
6 ITA 67/GTY/2026 2017-18 | [A] MOME KARCHO




INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

GOOGLE MEETING CODE=> RON-RRQO-ANT TIME => AFTER "SMC" BENCH

CAUSE LIST OF DB BENCH FOR 19-MAY-2026 (TUESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 172/GTY/2026 2019-20 | [A] BIRI KAKUM

2 ITA 173/GTY/2026 2020-21 | [A] BIRI KAKUM

3 ITA 174/GTY/2026 2025-26 | [A] SISTER OF OUR LADY OF FATIMA, NORTH EAST

4 ITA 175/GTY/2026 2018-19 | [A] GLOBAL TEA ASSAM PVT. LTD.

5 ITA 176/GTY/2026 2014-15 | [A] JHABAR MAL

6 ITA 177/GTY/2026 2020-21 | [A] YASI BYALING NALO

7 ITA 180/GTY/2026 | 2026-2027 |[A] DESHABANDHU MICROFINANCE AND LIVELIHOOD INSTITUTION
8 ITA 181/GTY/2026 2016-17 | [A] TRUEMAN PASSAH

9 ITA 183/GTY/2026 2018-19 | [A] ILLI GADI

10 | ITA 184/GTY/2026 2017-18 | [A] KAILASH KUMAR BAGARIA




INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 20-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> RON-RRQO-ANT TIME => AFTER "SMC" BENCH

s | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 8/GTY/2025 2014-15 | [D] ADITI SANCHAR SUVIDHA PRIVATE LIMITED
2 ITA 140/GTY/2025 2018-19 | [A] UPENDRA SHA
3 ITA 148/GTY/2025 2013-14 | [A] AMINES AND PLASTICIZERS LTD
4 ITA 149/GTY/2025 2014-15 | [A] AMINES AND PLASTICIZERS LTD
5 ITA 150/GTY/2025 2015-16 | [A] AMINES AND PLASTICIZERS LTD
6 ITA 180/GTY/2025 2021-22 | [D] GAJANAN COMMERCIAL
7 ITA 238/GTY/2025 2019-20 | [D] PURVOTTAR AGRO PRIVATE LIMITED
8 ITA 261/GTY/2025 2015-16 | [D] WIN POWER INFRA PRIVATE LIMITED
9 CO 1/GTY/2026 2015-16 | [A] WIN POWER INFRA PRIVATE LIMITED
10 | ITA 262/GTY/2025 2015-16 [ [A] KADUM APANG
11 | ITA 318/GTY/2025 2018-19 | [A] KRISHNA OILS AND CHEMICALS PRIVATE LIMITED
12 | ITA 423/GTY/2025 2019-20 | [A] AROMA INDIA PRIVATE LIMITED
13 ITA 4/GTY/2026 2016-17 | [A] CARLISH HINGE
14 ITA 43/GTY/2026 2018-19 | [A] T GANGKAK ENTERPRISE
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> RON-RRQO-ANT TIME => AFTER "SMC" BENCH

srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 90/GTY/2023 2021-22 | [A] SOCRISTO ENTERPRISES

2 ITA 91/GTY/2023 2021-22 | [A] NEW EAST PROJECTS PRIVATE LIMITED

3 ITA 93/GTY/2023 2021-22 | [A] DRA BLA BCL (3V)

4 ITA 89/GTY/2025 2018-19 | [A] SANGRAHALAYA TIMBER AND CRAFTS LIMITED

5 | ITA 334/GTY/2025 2017-18 | [D] DAULAL SARDA AND SONS HUF

6 ITA 97/GTY/2026 2023-24 | [A] ABHISHEK JAIN




CONST ITUT ION OF ITAT KOLKATA ZONE
( 18/05/2026 TO 21/05/2026 )
In Hybrid/Physical/Virtual Mode
[22/05/2026 (Friday) M.A,, S.A., Clubbing, E.H. Applications]

Bench Constitution R Court
, , ' Room

Shri D R L Reddy, Vice-President (KZ)
SMC . [At1030 AM.] 1

Shri DIR L Reddy, Vice-President (KZ)
& ‘ 1
! Shri L.P. Sahu, AM ' '
| [ After “SMC” Bench |

Guwahati

:EEShri George Mat_han, ™
& S ' 2
Shri Rajesh Kumar, AM “
. [At10.30 AM. ]
[ From 18/05/2026 to 20/05/2026 |
Shri DR L Reddy, Vice-President (KZ)
& | 1
'Shri Rajesh Kumar, AM :
[ After “SMC” Bench ]
' [ Only on 21/05/2026 ]

Cuttacl{ A

'Shri George Mathan, JM

& . >

| Shri L.P. Sahu, AM '
[ After “Guwahati” Benchi ]

‘Shri George Mathan, JM .
& 2
/Shri Rakesh Mishra, AM

[ Afteii‘ “Patna” Bench & “B” Bench |

Shl'l George Mathan, JM :

Kolkata & 2
Old Appeals : |Shri Rakesh Mishra, AM :
[ Only on 20/05/2026 (Wednesday) after “A” Bench }

" Shri Rajesh Kumar, AM
g & 3
| Shri P.K. Choubey, ]M :

. [ At10.30 AM.]

© Shri Rajesh Kumar, AM
! & 3
. Shri P.K. Choubey, ]M /

" [ After “C” Bench |

7 Shri Sonjoy Sarma, JM
Ranchi & 4

. Shri R.N. Sahay, AM
. [At0230PM]

Shri Sonjoy Sarma, JM
Patna & 4
| Shri Rakesh Mishra, AM
[ At10.30 AM. |




